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.,A. . · COVERNMENT BILLS 

J, ) lnlrodvced: 

,(1) Tlle.Fiaaace.(No.2) Bill, 1962 

(2) Tbe:Nalioaal Coop•alin D�-1opmmt Co,poration•Bill.196S.
-·

s 



(3) The  Appropriation (Railways) No. 2 Bill, 1962

(4)  The President's Pension (Amendment) Bill, 1962

(5)  The Advocates (Second Amendment) Bill, 1962

(6)  The Appropriation (No. 2) Bill, 1962

(7)  The Customs Bill, 1962

(8)  The Specific Relief Bill, 1962

(9)  The Extradition Bill, 1962

(10)  The ApiWfpriation (No.3) Bill, 1962

(11)  The Appropriation (Railŵ s)-No. 8 Bill, 1962

(12)  The Hindu Adoptions and Maintenance (Amendment)

Bill, 1962.

(13)  The Assam Rifles (Amendment) Bill, 1962.

(14)  The Administrators-General Bill, 1962

(15)  The Christian Marriage and Matrimonial Causes Bill, 1962

(ii) Bill passed by RajyaSabha laid on the Table:

The Dnigs (Amendment) Bill, 196̂

(iii) Referred to Select Commutee:

The Customs Bill, 1962*

(iv) Bills passed:

(1)  The Appropriation (Railways) No.2 Bill, 1962

(2) The Appropriation (No. 2) Bill, 1962

(3)  The Finance (No.2) BiU, 1962

(4)  The President’s Pension (Amendment) Bill, 1962

(5)  The Advocates (Second Amendment) bill, 1962

(6)  The Appropriation (No. 3) Bill, 1962

(7)  The Appropriation (Railways) No. 3 Bill, 1962.

(8)  The Drugs (Amendment) Bill, 1962.as passed by Rajy a Sai



t,iUs passed by Houses of ParHament and assented to by the 

President  laid on the Table.

(1)  The. Appropriation Bill, 1962

(2) The Union Duties of Excise (Distribution) Dill, 1962-

(3)  The Appropriation (Railways) Bill, 1962

(4) The Appropriation (Vote on Account) Bill,  1962

(5) The Finance Bill, 1962

(6)  The Appropriation (Railways) Vote oir Account Bill, 1962

(7)  The Hindi SahityaSammelan Bill, 1962

(8)  The Constitution (Twelfth Amendment) Bill, 1962

(9)  The Goa, Damaii and Diu (Administration) Bill, 1962

(10)  The State Financial Corporations (Amendment) Bill, 1962

(11)  The Indian Railways (Amendment) Bill, 1962

(12)  The.Dock.Woiker8:(RegQ|ation of Employment). Amendment 

Bill, 1962.

(13)  The.Estate .Dut̂ (Didtribution) Bill, 1962« .

(14)  The Additional Duties of.Exdse (Goods of Special Impox 

tance):Amendmeot Bill, 1962*

(15)  The.Advocates (Ameodmeot) Bill, I962«

(16)  Tiie Telegraph Wires (Unlawfol Possession) Amendment

BUI, 1962.

(17)  The Indian Saecesaioii (AmendoicBt) Billf 1962

(18)  ThciAir CorporalioQB (Amoidmait) Bill, 1962

(19)  The,Appropriationidiailways)  Bill, 1962



B. PRIVATE MEMBERS’ BILLS 

(i) Introduced:

* (1)  The Code of Criminal Procedure  (Amendment) Bill,l962«

(Amendment of sedions 342 and $62) by Shri MX. Dwivedi.

• (2)  The Factories (Amendment) Bill, 1962 {Insertion ofn̂ w sex-

tion 9A)hy Shri Satis Chandra Samanta.

(3)  The Legislative Councils (Composition) Bill, 1962 by Shri 

Shree Narayan Das.

(4) The Civil Aviation (Licensing) Bill, 1962 by Shri J B.S. Bist.

(5) The Indian Post Office (Amendment) Bill, 1962 (Amendment

0f sections 68 ond 69) by Shri Satis Chandra Samanta.

(6)  The Public Employment (Requirement as to Residence) 

Amendment Bill, 1962 {Amendment of section 5) hy Shri

J.B.S. Bist*

*  (7) The Code of Civil Procedure (Amendment) Bill, 1962 (Omis-

sion of section 87B) by Shri M.L̂ Dwivedi*

(8)  The Hoarding and Profiteering Prevention Bill, 1962 by Shri 

M*L. Dwivedi.

(9)  The Coir Industiy (Amendment) Bill, 1962 (Amendmentof

sections 10, 20, 21 ond 26) by Shri Satis Chandra Samanta.

(10)  The.Film Industry Woikers (Improvement of Voiking Conditions) 

Bill, 1962 by Shri J.B̂. Bist.

(11)  The Hindu Succession (Amendment) Bill, 1962 {Insertion of

new section 23AJ ̂  BiSt,

(12)  The Indian Penal Code (Amendment) Bill, 1962 {Amendment 

of sections.405 andA06) by Shri Diwan Chand Sharma*

(13)  The Commission!of.Inquiry (Amendrocnt) Bill, 1962 {Amend 

ment of section 8) by Shri Diwon Chand Sh arm a.

(14) The Indian Penal Code (Amendment) Bill, 1962 (Amendment oj 

section 309) by Shri Di wan Chand Shanna.



(15)  The Banking Companies (Amendment) Bill, 1962 (Amendneiu

of  section 46 and insertion of new section 53Ajby Shri 

Divvan Chand Sharmâ

(15)  The Gi& tax (Amen dmeal) Bill, 1962 ilAmendment of sec 

tions 22. 23 26 on J Js; by Sbri Diwao. Cband Sfaaima

(17)  Tbc Foreign Excbaogĵ Regujatioo:(Ameod[Dent) Biil̂ 1962

' (Afnendment of sections 2: and 23 ond omission ofsttUons 

19A etc ) by Sbri DiwcnChaDd Shanua

(18)  Tbe Subsidiaiy Banks Meiger Bill, 1962 by Sbri.Diwan 

Cband Sbaima

(19)  Tbc.Industrial Disputes (Amendment) Bill, 1962 (Amende

mentof sectio7% 3) by Sbri Diwan Cband Siarina.

(20)  The Industrial Dilutes (Amendment) Bill, 1962/i4meni/ 

ment of̂section IS) by Sbri Diwan Cband Sbarma.

(21)  The Companies (Amendment) Bill, 1962 ( insertion of̂sec

tions 43B and 250A and amendment of se ctions 224 and 

237 etc ) by Sbfi Diwan Cband Sbarmâ

(22)  The Code of Civil Procedure /Amendment) Bill, 1962 

{Amendment of section 92/by Sbri.Diwan Cband Sbaima,

t(23)  The.Delbi Rent Control:(Amendment̂ Bill, l962(Amend 

ment off sections 14: and 20 on d. insertion of new section

4&A)hy Sbri Naval Prabbakar*

(24)  Tbe Representation of th e People (Amendment) Bill,

1962 {Amendment of section 7) by Shri Diwan Cband 

Sbann̂ ;

(25)  Tiie Parliament Libraiy Bill, 1962, by Sbri.Diwan Cband 

Sbaima.;

(26)  The CUld Marriage.Restraint (Amendment) Bill, 1962 

{ALmeaiment oi se ctions 2.tnd3) by Sbri Diwan Cband 

Sharma.

(27)  Tbe Mines (Amendment) Bill, 1962 (Amendr tnt of Sections 

12, 64} 66, 70, 72C and 73) by Sbri Satis Co ̂'idra Samanta'



(28) The Untouch ability (Offences) Amendment Bill, 1962 

(Amendment of sections 3 and 4) by Shri S.M, Siddiah.

(29)  The Political Sufferers Aid Bill, 1962 by Shri Satis Chndra 
Samanta.

(30) The Hindu Marriage (Amendment) Bill, 1962 {Amendment of

section 23) by Shri J.B.S. Bist.

(31)  The All India Ayurvedic University Bill, 1962 by Shri

A.T* Sarroa.

(32)  The.Insurance (Amendment) Bill, 1962 (Am endment of seĉ 

tions 31A and 40C) by Shri indrajit Guĵto.

(33)  The Beedi and Cigar Labour Bill, 1962 by Shri A.R.Gopalan,

(34)  The Restrictions on Edible Oils (for Manufacture of Soap) 

Bill, 1962 by Shri Diwan Chand Sham a.

(35)  The Transport Coordination Bill, 1962 by Shri Diwoi Chaod

Shami a.

(36)  The Shopkeepers (Fixation of Price Labels) Bill, 1962

(Amendment of'sections 14 and IS) by Shri J.B.S. Rist.

(37)  The Legal Practitioners (Amendment) Bill, 1962 (Amendment 

of sections I4 and 15) by Shri Hem Rĉ‘.

(38)  The Hindu Succession (Amendment) Bill, 1962 (Amendment 

of.section 30) by Shri Hem Raj,

(39)  The.Indian Railways (Amendment) Bill, 1962 (Amendment of 

‘sections 11 and 12) by Shri Hem Raj.

(40)  The Constitution (Amendment) Bill, 1962 (Amendment of artî 

cle 226) by Shri Diwan Chand Shanna.

(41)  The Constitution (Amendment) Bill, 1962 (Amendment of the 

Eighth Schedule) by Shri U.M. Trivedi.

(ii) Bills circulated for eliciting opinion thereon:

(1)  The Legislative Councils (Composition) Bill, 1962 by Shri 

Shree Narayan Das.



(2)  The Hindu Succession (Amendment) Bill̂ 1962 {Insertion of 

new section 23A) by Shfi  Bist.

,,:i; /-»7/5 uithdraitn

(1) The Factories (AmendmentjBill, 1962 (Insertion of new sec 

tion 9 A) by Shri Satis Chandra Samanta.

(2)  The Code of Cnniinal Procedure (Amendment) Bill, 1962 

(Amendment of sections 342 and 562) by Shri M.L, Dwivedi.

(3)  The Public Employraent (Requirement as to Residence) 

Amendment Bill, 1962 (̂Amendment of̂sectioh 5) by Shri 

J.B̂. Bist«

(4)  The Indian Penal Code (Amendment) Bill, 1962 (Amendment 

of sections 405 and 4O6) by Shri Diwan Chand Shanua.

(iv) Bill negatived:

(1)  The Indian Post Office (Amendment) Bill, 1962 (Amendment 

of sedans 68 and 69) hy Shri Satis Chandra Sajianta*

(v) BUI under consideration:

The Untoucbabilî (Offences) Amendment Bill* \9t2 (Ameruir 

ment of sections.3 and Shri S*M* Siddiah.

4  CALLING.ATTENTION - STATEMENTS MADE/LAID REGARD- 

JNG NOTICES UNDER RULE 197-

f?o. NmofMoabtr .NaffleoiMinider

.D«lcoi0tatem4Bt

1 2 .3 4

I-  L̂ ur unrestJn.MdaiDaDs 
islaad leading to police 
firing.

Shri & Hoisda Sbri Lai Bahadnr ̂ aatri 
19.4.1962.

2'  Di sjUixbatces in Maldoh dî Slirimati.Bena Shd Ua Bahadar Sbaafti
trict of.ŵst BengaL .Chtkravamy 24.4.1962.



.3*  Fviction of certain families 
by Namnip Fertilizer Project, 
.Assam.

Shri f). Keishing  ShriX. Subraroaniam 
26.4.1962

.4.  Scarcity of cement in Bihar Shri Shree Narayan. 9iii C SDhnunflniam 
Das ,̂7.4.1962

5.  Power cut in.Andhra 
Pradesh

Shrimati V. Vimla  Hafiz Mohammad 
.Devi. Jbrahim.

3(k4>1962

6.  Circulation of map by
Pakistan High Commission 
showing certain.Indian 
Territory as part o f Pakis- 
tan.

Shrimati Maimoona  Shri Jawaharial Nehiu 
Sultan. 3(k4-l962

7.  Muslim concentrations Dn 
.East Pakistan Border.

Shri P.C* Borooah  Shri Jawaharial Nehni 
30.4.62.

B. .Insufficient supply of coal 
in Bihar.

Shri Shree Narayan  Shri K.D. Malaviya 
.Das 1.5.1962

9.  Fire.in huts of refugees 
outside.Red port, .Delhi.

Shrimati Maimoona  Shri Lai Baliadur Shastri 
Sultan. 1. S. 1962

10. Nagahostilesmarching 
towards  ast Pakistan 
for receiving Mr. Phizo.

Shri P̂. Borooah  Shri Jawaharial Nehni 
1.S.1962

IL Need to recdnstitute the 
Calcutta Dock Labour 
Board.

Shri Jndrajit Gupta  Shri JaiaukhUl Hathi 
2.5.1962

12- -Attachment of Cotton in 
Cujarat by the Textile.Com* 
missioner. '

Shri.lndulal Yajnik  Shri Manubhai Shah 
2.5.1962

13. Threat bv Small Sc<dc
Woollen ManafadureiB.Asso
ciation «id Screen Printers 
Association, Amritsar, to 
close down.their oonoems-

Shri Bishan.Cbndra Shri Manubhai Shah 
Seth .3. S1962

14. Renewed threat of resign 
nation by Hoogly pilots.

Shri.lndraiit Gupta  Stui Raj Bahadur 
-3.5.1962



b̂iinese ultimatum demand 
in,T the withHrawal of Indian
:. an tils f 1*011 ‘ t wo che ck po s ts.

Shri Nath Pai •
Shri P,C, Dorooaii 
Shri Krisdina|)al Singji '
Shri Ramdiandra Vithal Bade 
Shrimati Maimooiia Sultan. •

Shri Jawaharlal Nehru

Crossing over of ISU Naga 
Jlostiles into East Pakistan

Shri Hem Barua '  Shri Jawaharlal Nehru
Shri P.C- fiordoah • iS*l962
Shri Ramchandra Vithal Bade ‘
Shri S*M« Baneijee •
Shri Rap;hunath Singh.
Shrimati Reou.Chakravartty

];.  Decision of Pakistan and 
China to negotiate align
ment of boundary between 
Kashmir and China's 
Sinkiang, ’

Shri Hem Barua Shri Jawaharlal Nehru 
7 S. 1962

If;.  Crashing of an I.A.F. 
Dakota.in Nagaland,

Shri Hem Barua Shri V.K, Krishna Meoon 
U.5.19<»2

19̂  Release of fourLA.F.  Shri SM, Banerjee  Shri Jawaharlal Nehru
officers by the Naga hostiles. 9»5>I962

Scarcity o f printing paper 
in Madras

Shri R. Umanath Shri Nityanand Kanungo 
10.S 1962

21̂  Collision between a goods 
train and a track near 
■ Andal Railway Stationo

Shri Mani Ram Bagri  Sbri Shah Nawaz Khan
11.  1962

22 Arrival of Phizo.in Pakia 
tan«

Shri Bifihan. Chandra 
Seth,

Shri Jawaharlal Nehru 
1LS1962

23̂  Bomb eî âion in Municipal 
building.in Vasoodaga ma in 
Coa. '

»do* -do-

24. ChargeaJemlled against 
Pakiottti dJploBiaisjin 
Calcutta:by West Bengal 
CovemmeoL

Shci Hari Vishnu 
Kamatb '

Sliri JawiiiajlAl Nehru

Recent conirounal riots in 
Pakistan.

Shri a Hansda Shri Jawahailal Nehru 
12.5.1962

2().̂  Accounts of riot affected  Shrimati Renu
victims ofMalda wearing  Chakravartty
in New \otk Times.

Shri Jawaharlal Nehru 
12.S1962
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2V>  Killing af five anxiv m«n and 
injnnaa to others by Naga 
hoatileaon

Shii Bishan Chandra  Shri Jawiharl;il  Nehru 
Setlu 14i&19G2

2\̂  Two eif)lo8ionson 14th and 
15th May, 1962.in.Delhi.

Shri Hem Bama Shii Lai Bahadur Shaatri 
17*5.G2

29*  Entry of aame-Chiaesedata 
Indian TenitoTy and.thair 
taking of photo  ha of
Joghani town. ̂

£LH* Maharaja P<aup  9irimati Lakihnii N. 
tâ ad Deo. Menon.

22.&1962

3U.  Denial of facililiea by the 
Chine ae Govemroent lo the 
Indian Embaaay Id celebrate 
Republi c Day.

Shri Hem Bama -do-

31*  Railway accident at Sehdah 
on 22.S1962

Shri Mani Ram Bagri  Shri Shahnawaz Khan
23 •& 1962

32.  Train acddent in .Elizabeth>  Shriroa ti Maimoona 
ville and the injuries caused  Sultan,
to Indian 8»ldiers thereby.

Shri V.K. Krishna 
Menon. 

<̂<•5.1564

33i  Collision of ppods train and
vehicle special a t Sivarama-  Shri SJW. Baneijee 
puram.

Shri &V. Ramaswaray 
25.5.1962

34>  Reported entry of some
Chinese into U>rakhpur and 
Basti districts of U.P.

Shri Hem Bama Shri V.K. Kriahna 
Menon. 

2U.5.1962

3&  Craah of Darbhanga Avia
tion* a Freighter. Dako U in 
Rai ahahi diatri ct o f E««t 
Pakistan.

Shri F.H. Mehain Shri Ahmed Mohiuddin 
2U.S.1962

.30̂ Statement made by Shri 
y  B.K. Nehru, AmbasaAdorin 

U.$.A. abont India’a.Defence
For<

Shri Hari Viahnu Kamath  Shii Jawaharial Nehni

29. S. 1962

.37>  Statement made by Shri
./B.K.Nehru, Ambassador in 

about Miniaterof 
Defence.

3U.  Fire in Sadar Bazar area on  .Dr. L,M. Singhvi 
the 20th May, 196̂

Shri Bbagwat Jha Azad Shri Jawahadal Nehru
29.5.1962

Shri B.N..Datar, 
29.5.1962



Fr'-

II

Explosion ill Nautanwa 
on the India Nepal border, 
I'.P.

Shri Hem Barua Shri Jawahiurlal Nehru, 
3LS.1962

Locult invasioji.in 
Amritsar distdct.

Shri Hamchandra 
Vithal Bade

Dr. Rain SubhAfif Singh 
3KM962

4(  U.S Aidbassador*8 remarks  Shri K.K. Warior 
about India's.Defencc
Forces in U.S Congressional 
Conmiittee Rep«rt.

Shri V*K. ICriahna Menon 
1962

4Z  Fire in.Connaught Place on  Shii Mani Ram Bagri Shri Lai Bahadur ShasUi
5.(1.1902

43>  Eiqpiry of InTibetan
Agreement 1954 with China 
and ciosinf; of Chine se 
trade Missions in India.

Shri F»H. Mo hsin  Shri Jawaharlol Ne&ru 
(i.G»19(j2

44>  Fire in Town Hall, Delhi 
on  1962

.Dislocation in unloading 
operstionsin Sult Cvtaurs 
Railway Goods Shed, 
Madns. *

Shri K,K. Warior 

Shri B« Umanath

Shri B.N. Datar 
7.li. 1962

Shri SbV. Ramaswamy 
U.c;. 1962

4(.»  Invitation accorded to
People's Republic of China 
to the proposed Anti-nuclear 
bomb convention at Delhi*

Shri Hem Barua Shri Jawahajlal Nehru 
U. 6.1962

47.  Taberculin. test reaction at  Shn A.K.. Copalan Raju
Enath near Quilon in Kerala. Il»(̂l962

4B.  DersUment of Nagpnr-Tsts-  H.H. Maharaja 
nsgar p sssen gar train on  P.K. Deo

Sardar Swsrsn Singh 
1U6.1962

49>  .Failure of the Govommeot  lir. Ssradish Roy  Shri JLM. Jhomss
to sappiy.AAGnink.Uh0ls I2»0*K̂G2
for.toDBcooJn Gunlur. ‘

SO. * OccapatioD bv PakisUn arm- Shri Debendra Nath  Shri Jawshsjlsl Nshru 
ed forces of Indian teiritory  Karjee 12»<̂ 6̂2
in Sooth Berabaii, West 
Bengal and entrenchment there.
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51.  Collision of a passenger train  Shri P.K. 
and transport hum near Jaip'ur*  Nair

Vasudevan Shri SiV. Ramaswamy

52.  Movement sf.Chinese tanks
and aimoured vehicles in occu
pied Indian teiri|oryin 
them Ladakh and sighting of 
Jong convoys of Chinese mili- 
Ury vehicles in Southern Sin- 
kiang and (̂zil J.ilga in occn- 
pied >Ucsai .Chin. *

Shri P.C* Boraoah Shri \X. Krishna Menon 
13»<j.l962

53i  Repojted admonition of some 
aimy officers i>n NEFA for their 
failure to prevent escape of 
Nagas to East Pakistan. *

Shri F.H. Mohsin Shri V.K. Krishna Menon 
13*0-1962

54  Scarcity of filtered water in
West Vinay Nagar, New Delhi.

Shri K.K • Warior Dr. D.& Bajii
13.0.19G2

SS  Evlosion in Sadar BazarEipic
Ddhii on I4.(i.l962

Shri Mani Ram Bagn  Shri B.N. Dstar
15.(;.1962

5U  Firing by PakisUn Armed 
Police on evacuees from 
Raishahi district.in East 
Pakistan crossing into Indian 
territory. *

Shri Hem Bania. Shri Jawaharlal Nehru 
la* 0.1962

57.  Decision of Proi Haldane to  Shri P.K. Vasudevan  Shri Humsyun Kahir 
quitGS.1;̂ Nair IU.6.1962

5U.  Paralysis in epidemic form in  Shri P.R. Chakravarty Dr. Sushila Nayar 
Malda district of West Bengal.

59.  Acute scarcity of water at 
Delhi Station and Kotla 
Ferozshah. *

Shri Mani Ram Bagri

19.6.1962 

-do-

60.* Talks between Minister of
Finance and SecreUry of State 
for'Commonwealth Relations 
br U.K. legar̂tag European
Common M«k«t.

Shri Cw Yallamanda 
Reddy

Shri Moraiji Desai 
2L6.1962

6-1. ; Floods in Tripura Shri Dasaratha Deb Shri B.N. Qatar 
2L6.1962
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1

Occupation by China of 500 
square mi 1 es o f 1 ndi aa terri 
tor yin NhJA

,3̂  Death of two MES swcq)cr« 
in D«lhi.

Shri Ramdiandra 
Vithal Badcw

Shri Dinesh Singh 
22.6. 19H2

Shri Maoi Ram Bagri  Shri D.R, Chavan 
2Z(h 1962

Truck and train coilision near  Shri P.R. Chakra-  Sardar Swaran Sin̂ 
Til rath stalion. vartty. 22.(̂1962

5-  DIVISIONS

No. of divisioDS held:

6.  FINANCIAL BUSINESS

A.  RAILWAY BUDGET 

(i) Railway Budget for 1962-63-

Sttlqect presented on General discussion on

luilway Budget for 1962-63 19>4̂62 2L4.62
23.4.62 
24̂ 62 
25.̂62
26.4.62

<ii) Denujnds for Gran.u (Râlwofs)

SnliACt Ditcnsfted sn Vstsd on

(1)  DanandNoAi. 2.5.62 3.5.62

3.5.62

(2)  Oemcnds N«» 2 to Ut 4.5.62 45.62
•ad 20>
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(iii) Demands for Excess Groats (Railways)

Suited  Presented on Discussed en Voitsdon

Demands lor Excejn Grants 
(Railways) for 195P-6D. * U*(**02 1U.(UG2 la*tf.62

B.  GENEBAL BUDGET

.̂1) CLeD.ero/ Budget for 1962̂63

Sulq ect  Presente don General Discusaien. on

General Budgal, 19Gfi-63. * 23.4*02 ;;,5.(»2 
U.5.G2 
9.5. c;2 
10.5«Ci2

. (ii) Demands, for Qrmts (General Budget)

Subject Discussed on Voted on

Demands far Cranis in 
respect of .

1.  Ministry of Community.Develop- 
raent and Cooparation« ‘

1-L5.62
13*SG2 12«5.G2

2:> Ministry of External Affairs 12»Sli2
14SU2 14.5.62

3.  Ministry »f MLines and Fu#l luS*(;2 lĜ3.t>2

 ̂ Ministry of Steel and Heavy 
Indoatries. l̂ li2 17.5.62

S*  Ministry of Irrigation and Power ia.s.ci2
21.5-r;2 2J.5.G2
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Subject Discussed on Voted oil

Ministry of lYansport and 
CommunicalioDS

2LSo<.2
22.S.(i2
2iS>(i2

23.S.(;2

7. Ministry of Food and Agriculture 23.S1.2
24.S>(>2

24.S.(i2

Ministry orScientific Research 
and Cultural Affairs

2̂o5U(i2
2SS>02

2S5.(i2

Ministry of Health 2ŜŜ(,2
2u>5»(i2 26.5.62

10* Ministry of Education 2u>5> ii2 
2U.SG2 2U.S62

11. MinlBtry of lafermation and 
Broadcasting

2U.S62

29.5.62
2̂.5.62

12. Ministry of Law 2̂.5.62 2̂.5.62

13* Ministry of Defence 29.S62
30.5.62
31.5.62

3J.5 .62

14> Ministî of Woiks, Housing and
Sivpiy.

31.5.62 
1.6.62 
4*6.62

4.6.62

1& Ministry of Home Affairs 4.6.62
5.1W62
(i.U02

6«(i.62

IG- Mioistry of Labour and Employment 6.6.62 
7. it. 62

7.6.62

17. Miiu9try 0 f Coromeroe and Ind ôtry 77.0̂020̂02
U.&02
li.<̂62

li.0.02

Ul* MWotry of finance
12* 6̂62

12.6.02

Depitrtment of Atomic Energy 12.6.62

2iU Depaxlmsst of Pmdismentary Affairs 12.6.62
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Subject DiacusMdon Vated an

2L Lok Sabha 

22i Rajya Sabha

23. Secretarial of Vice President

12.G.(i2

iza.02

U(i.C2

./iii) Demaads. for Excess . Graais (Getuml)

Sihiect Presented on Diacnaaedon Vo ted on

Demandsior Excess Grants  11 • 
(General) for 195M-0). » UU(h62 ]a.0>(i2

7. HALF»AN»HOUR DISCUSSIONS UNDER RULE 55

Sûect N ane 0 f Member Date

.(1) Major and medium luiĝ 
iion piojecU.

Sbd .Q> ;YjiUiimAida Reddy 3.S.G2

(2) Hoogly.PilqSs Sbri Indraĵt Gupta 12*5.62

(3) Ge.vemjnaol EmpJoyeea Gopalan 10*5.62

(4).ŷiiulittLpoUiat)t by 
Chineae :Bmbasay in 
Ĵaw DriW. :

Sbri Hah  Kanath 23.S62

(5) Bâ River Project Sbri Balkriabna IXfaaiik 111* 6.62

(6) Sharing o f Riband 
Power by U.F. md M,P.

Fhri Vidya Cbaran Siukla 19.6*62

(7) Rehafailitajion of dia- 
placed peraonain 
Weat Ben0p).

Sbriroati Renu Cbakravartty 20.6.62

 ̂----



r/

Subject Name of Member Datî

([]) Ailotment of C.I. sheets to  Shri P.R. Patcl 
states,

(9) Phyto Cbemical Plant at  Shri ‘A. K, Copalan
N eriy aman gal am

21.6.62

22.(i.(i2

8. MEMBERS

(i) Oath or affirmation

Number of members who made 
and subscribed an oath or 
affirmation and took their 
seats in the House>

1

Language in which 
oath or affiimation 

was made.

Date on which oath 
or affirmation was 
made and of taking 
of seats by members.

199 Hindi

133 Engl ish

19 Bengali

m Ta mil

17 Sanskrit

13 Telugu

11 Malayalam

10 Kannada

10 Marathi

9 Urdu

5 Punjabi

S Gujarati

5 Oriya

1 Assamese

7 English

4 Hindi

2 Tamil

1 Oriya

1 Sanskrit

1 Teluĵu

I Urdu

1 Bengali

16.4.1962

17.4.1962
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1 2 3

2 Hindi

1 Bengali 10.4 HG2

1 Eiiglidi

1 Bengali

1 Engliflh 19.4r9(i2

1 Hmdi

1 Gujarati

1 Hindi
21.4.1962

1 En̂ kh ' 23.4.̂ 62
1 Tamil

1 Bengali
24.4.1962

1 Tslugu

English 25.4.1962

1 English
27.41962

1 Telugu  ^

1 English 30.4.1962
1 Oriya  ;

1 English 1.5.1962

1 Hindi 3.S1962

1 English 4.S62

1 Hindi  j

English 7.S1962

1 Hindi 1L5-1962

1 Hindi 7.6.1962
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ill) Hesignation

Name State Constituency Date of  Date of announ̂e- 
resigna-  meat in the 
tion  House* *

5iri M.V. Krishnappa  Mysore  Tumkur 12.4.1962  16.41962

(iii) Suspension

Name of Member  Date of suipenaion Period of auipenaion  Remarks

Shri Mani Ram Bagri 7 daya

(iv) Leave ffanted

S No, Name of Member 

1 2

Period for which.lea.ve granted

3

L  Shri Lai Shyamahah 16.462 to 13.(U62

-2* 'Ghondhnry Brahm Peikaah 16«462to 3.S62

3> ' Shri M. Hifzur Rehroan 17.4.62 to 13.(i*62

4  9irimati Jayaben Shah 7*S62ta 22.6̂62

5>  Dr̂ anjabrao Deahmukh 14.5.62 to 16.CW62

6. Shii aa Puri 17.5.6210 16.6.62

7« * Maharaai Gayatri Devi 23.S62 to 22.(;.(|2

8. : Shri V.T. 2L462to 29.f.G2

9.  Ll Cal. Mahamjkunar Dn ; 
Vijaya Ananda of Viciaaa|̂ m 17.4.62 ts 18.(̂62

10.  Shri U. Mathnramali&ga Ihevar 16.462 to 13.6.62
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(i) Motions

Brief Subject Under rule  Member Date of 
discus- 
soou •

Decision 
of the 
Houses

(1) - Choosing ̂ du Hukam 
Singh ssthe Speaker 17.4.62 Adapted

(2) ChoosingShriS.Y. ̂ 
Krishnsmosithy Hsd 
ss  the Deputy Speaker

Dr. Ram Sa)|iĥ 23i402  Adapted
Sinfln* T

(3) Cheesing Shrijaipal 
Singh a s the Dep uty 
Speakex. •

(4)

(5)

-do-

-de-

Shri Frank 
Anthony

Shri Surendra- 
nath Dwivedy

Smt. Renu 
Chakravartty

23.4.02

-do-

-do-

Not put to 
yoie in vie \ 
of motion at 
ip haî g 
been adopt
ed ’

(6)  Recent series of Rail
way acddentSi '

(7)  Report of the Univef- 
sî Grants Commis' 
sion for I9a)-6l. ^

342  Shri Nath Pai  10.(102

191  Shri M.R. Kriahna 20.(̂(|2  Adopted

(0)  Short fail s in targeta 
of Third Five Year 
Plan.

191  Shri Nath Pai 22.0.02 Discussion 
not conclu
ded.

(ii) Motions for modification of Statutory Rules and Orders

■ Brief suhfect Member  Date of dis-  Decision of the 
cussion. ;  House

(1)  Amendment of Conduct 
of Elections (Second 
Amendment) Rules, 
1962. •

Shri Shree 
Narayan Das I9.(t.({2

aa.B. ID 1 dL 27.1.02.

Discussion post
poned till next 
session. '

Negsdvod.
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.Obituary »>efp;rences;

Name Date on which reference made

il'
5̂hrimati Kesar Kumari Hevi, 
sitting Member of Third Lok 
?abh9.

4.S.<>2

(2)
Shri PonnaH* Subba Bao, 
Member of First Lok Sabha.

1 /,.r»2

11. Papers laid on the Table: 

By Oovemment 335

12. Petitions:

Presented by Members 2

Panel of Chairmen:

Members nomineted Date of nomination

i\) Shri Mulch and Dube )
)

M2) Shrijaganath Rao )
)

(3) ShciiDati Benu Chakravaitty
)
) 19.4.1962

(4) Shri Surendranath Dwivedy

/
)
)

ns) Shri Sham N ath
)
)

u. P>̂«ideni*m Address:

3oliject

ĴioD of  Pre«ideDt*0 
laadi on  Ditcuosed on 7ii«nks .neMCgcc re

adopted on ported, on

Preaideafa  delivered  IS'.4.62  26.4.62
<» 18.4̂,2. 27.4.62

30.4.62
1.5.62
2.5.62

2.5.62 4.5.62

•They c«aa«<i to be membcM ot the Peiiel of deirmea w the sth M«Kt 1962 o“ 
tueir •• DepBty
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15.  Questions answered:

(1) Stsrred:

(2) Uostsired:

(3) Short Notice

16*  Besolotioos:

1683

3781

24

(i)  PriYtte Members* Besolaiions

. S.No. Members Dwe of  Deeisioiv of 
discossion  the House

1. .Abolitioit ofcspital  Sbri Bsgbnnsth Sin§̂ 
punishment.

21.4.62 Withdrswn by 
lesve of the 
House.

2.  Bnnnin̂ of more
Janata Fxpresses

Shri l̂.L. Dwivedi 21.4.62
4.5.62

Negatived.

3;  Cbiataitt#e o&. affi- 

cMicyjin public 
enterprises.

. Shî Belkrishna f̂asnik  4.S.62
18.5.62

n̂thdrawm by 
leave of the 
House.

4.  Measures to. curb 
growth of 
monopolies.

Shri A.K. Oopalan 18.5.62 -do-

S-  Setting up coopera-  Shri Inder J. Malhotra  18.5.62
live farming society I.&62
in every state.

-do-

Setting up of a Com-  K.L. Palmiki
mittee to survey 
removal of untouch- 
ability and condi
tions of Hsrijans 
. and depressed 
; classes.

1.6.r>2
15-r,.r,2

-do-

Legittlatioa on trade 
unfras.

Skvi S.M.
(on behiif of 
. Shri'1ndif«iit O

Bcrjee 

i Indrmiit Guptrf)'

15.6.62 Discossion 
. not concluded.
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Subject

2

Name of Minister

3

r>«ie
4

«'!iinonv>He«ilh Prime Ministers* 
.inference to be held on

,y. 19(̂2

v-rnmenfbusiness for tbe

comnK nr ing 23.4-̂2«

‘ n {:of̂efl resumption of nuclear 

by U,S.>\.

Railway accident at level cross- 
ine near Hhapbad on.23.4.62«

-̂ivernment business for the
commencing 30*4.62-

:orrecMng reply given on 26.3,62 
to S.O >No, 20S regm*ding êcpan* 
>;ion of Magistracy and police in 
Oelhi.

i'okaro Steel Plant

' overnmcnt basiness for the 
rek commencing 7.5,62*

«iring on policeman from Chinese 
IVade Agency in ICalimpong.

"̂-overnmcnt baseness for the 
week commencing 14.5.62*

Siiriman I akshmi N. Menon  19.4.62

Shri Satya Narayan Sinha  21.4.62

Shri Jawaharlal Nehru 24.4.62

Shri S.V. ftama»wamy 24,4.62

Shri Satya Narayan Sinha  27-4,62

Shri B.N. Haiar 1,5.62

Shri C. Subramaniam 1,5.62

Shri Satya Narayan Sinha  4.S.62

Shri Jawaharlal Nehru 11.5.62

Shri Satya Narayan Sinha  12.5.62

2 1  floogbly River Pilots

I?.

1.3.

r*ovemment business for the 
'•eek conmencing 21.5.6B*

Resumption of work by Hooghly 
Biver Pilots.

U.  •̂ovemment business for the 
'̂ek commencing 28.S.62-

Conê g reply giveo on 20,3.62
*A  125
^ eric an books.

Shri Raj f̂ sdnr 16.5.62

Shri Satya Narayan Sinha  18.S.62

Shri Baj Babadar 21.5.62

Shri Satya Narayan Sinha  26.5.62

Dr. K.L. Shrimali 2ft.5/i2
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Iri.  Hunkers on Assam-East Pakistan  Shri V.K. Krishna Menon  2B.5/»2 
border re-occupied by Pakistan.

17,  Government business for the week 
commencing 4.C.62,

Shri Satyra Narayan Sinha  1.6,62

Îsturbances in East Pakistan 
and subsequent migrations.

Shri Jawaharlal Nehru 4.6.62

IP. Accident to No. 204  Poona- 
Bangalore Exptoss on 4.6.62.

Shri S.V. Ramaswamy 4.6.62

20.  Ciovemment business for the week 
commencing 11.6.62.

Shri Satya Narayan Sinha  «,6.62

21.  ^̂oreign Exchange situation.

22.  Agreement concluded with the 
Central Provinces Manganese 
Ore Co. I td.

Shri Morarji Desai. B.6.62

Siri K.D. Malaviya  12.6.62

23.  Present stage of nyjotiations 
between U.lw sad ETuropean' 
Economic Commmity.

Shri Manubhai Shah 12.6.62

24.  Conrecung reply giv̂ ot «.5.62 
to Supplementaiy on S.O No.
513 regarding chemical fertilisers.

25.  v̂emment business for the week 
commencing 18.6.62*

26-  Correcting reply given on 26.3.62

Shri S.K. Patil 16.6.62

to a supplementary on S.Q. 219 
re|;arding pay scales of police

Shri Satya Narayan Sinha  16.6.62 

‘̂hri aNI. Datar IB.6.62

27-  Annual Peport of the Oil and 
Natural ̂ as Commission for 
1%0 61.

Shri K.D. Malaviya 19.6.62

Correcting reply eiven on 0,6.62  ShriR.N. Hatar 
ID a supplementary on S.Q* I36.5 
rf“{;ardin>f scorch of premises of 
New Central Jute Mills Company.

21.6.62

2g,  -S)lvcen Delegation Report. Shri C. Subramaniam 21.6,62



Announcements by Speaker/Deputy Speaker
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Subjccl By whom Date

1  Cancellation of sittings after Sneaker c ̂

2  Correction in (igures of division Depotv Soeaker -y / /-o
held on 6.4.62 r i 7.0.r>Z

\




